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“[Smt. Jayanti Patnaik]

request that a  conscious policy Le
worked out in this direction.

Before I conclude, I  would like to
speak a few words about our role in
the United Nations. A time has come
when we should use this forum more
aggressively 1o win friends and infiu:
ence nations. Ambivalence or defen-
sive attitude would not help. A stand
has to be taken at the right time in
keeping with our nolicy of pusitive
non-alignment on various  bilateral
and global issues., I am happy that
during the last two year under the
direction of our Prime Minister and
the Minister of External Affairs, we
have been making effective use of the
forum of the United Nations. We are
facing challenges today. The main
object of cur foreign policy is to pro-
mote our ideals, preserve our national
interests in the prevailing global situa-
tion and to strengthen our non-align-
ment movement, disarmament, eli-
minatin of colonialism and racialism
and march towards the new inter-
national economic order.

With these words, I support thz De-
mands for Grants relatinz {o the
Minisi;ry of External Affairs,

17.05 hrs.

ANNOUNCEMENT RE: CANCELLA-
TION -OF SITTING ON
2ND APRIL, 1982

PROF. NARAIN ZHAND PARA-
SHAR (Hgmirpur): There is a im-
porfant thing that we want to request.
Ramnavami is coming and the House
is scheduled to meet on that day. We
must have a3 holiday.

MR, CHAIRMAN: What do ycu
mean, by saying, it is coming?

PROF. NARAIN CHAND PARA-
SHAR: It is on 2nd April.
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MR, CHAIRMAN: [ would like to
know from the hon. Minister for Far-
liamentary Affairs, because time has
teeon allott=2ad for discussion cf the
Grants of the varicus Ministries, And
if the House does not sit for cne day,
may be, there will be certain pro-
blems. In this connection I want to
know whether he has consulted some
Opposition Leaders on this issue or
if the Opposition Members.. .. (Inter-
ruptions). P
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SHRI G. M. BANATWALLA (Pon-
nani); What will happen to the guillo-
tine? We do not want our Demands to

be guillotioned like that, It is like (in-
terruntions)

AN HON. MEMBER: The Iiouse 1S
demanding.

s, wed wiviga fag AT
gy &gr f& @A & =@
gafmft § | IT FT IV E, AITHT
ZI5T g dl TIEIT TAN HagAd A

ghir |

aarafs g7

HT T35 |

W wET @R Fwad o "W
uw gfafad afEr &Y S0 a9& 0
g a1 989 I9 9X REAT FT  gEaAr

g, AfFT TwWAFH oL @Al
afga

AT9F.T 09

Mo ATo CHo ATHATRT @ T al
faarete &1 gar fzar @, a1 o
wir fgs grIw 95 S

[- &+ afar (m3bo o ) K

»t Weg arme f@g : fadid=
1 feaal aa ) 99 F@¥ 9T fa=<
FT & g faddta & fafa a7
TAT & | WA @I FY =00 & 7 Trm-

CHAITRA 9, 1904 (SAKA)

Min. of Ext. Aff. 466

I F I FY, A7 FIRTL AT
f; wafa /g

aanfy wgrzg . Sar fF O
ASTAT X WL g, UAASHY F qaA
Fi FoR 7 gl M wT 0 ufslaa
feat 98 @ w7 qu fwar s o
T AT A THARX FI F & O
famrar s F®ar g

q Ao TTo IATQITAT: TIIF &7
Tigq A UF 9T #I Fgr fEar
I

p' RAE LK Gy W3 K psla]
[- S Lo layy

awafe wgrzs @ @ N ww
AR gifr g &

o wzw fagidt acaqay ;. qumla
S, WI FE AG@ FZ I EFC
E il

awafa aflza : uwAad & faa

g17 = 45 Ml fe faiwiq uears-

Al

'
i A

~,

i Fis et fRsi|r s

447

i RAIT W
FRI E | WGrEs 92 45 F®I, 4@
fady =M< fga 43 %7, W Fv g

fwar 0 9ar g |

1174

M Wiew aian fqg @ ag 73q
¥ g7 g fF 94T mFeEssr g a@
BT 6 &% F & WY 45 A% ¥
2037 % wal Fr 9gx & frada
faz @< faar 2\ zof @@ 1 ggqT



467. D. G., 1982-85—

[#: dteq AT iG]

| S T AT GgATT §, a1 gw
Ay & faw 7 959 & am ¢
Fq TETT % 7

Al

{

awraf Wgias - Far 4 WW g
f& agm w1 fyvaw ¢ f& wa=ad
Fi ogw =@ I3 7 &7 uE 4 &Hd-
WG & g g3 fw wwaad & fas
3w AGT qoMi |

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur) Guillotine js the
practice of the 19th century. 1t should
be discontinued jn this Parliament.

MR. CHAIRMAN: That you cannot
discuss now. You ask your represen-
tative to take it up in the Business
Advisory Committee, So many 18th
cenfury practicegs we gre continuing,

Now_ Shri Banatwalla,

17.08 hrs.

DEMANDS FOR GRANTS, 1982

Contd.
Ministry of External Affairs—Contd.

SHRI G. M. BANATWALLA (Pon-
nani): Sir, it is commendable that our
foreign policy is by and large in the
right directions, The policy for-
mulations are based on correct pers-
pectives. This goes to the credit of
our hon. Foreign Minister. The entire
nation endorses the foreign policy and
this particular fact is a great achieve-
ment for any Government that is in
power. There may be certain ureas
where we may require that the policy
should be followed with greater vig-
our. There may be certain areas
where we may feel that a re-lcok is
necessary, but by and large it must
be admitteq that the foreign policy of
our counlry is in the right direction,

In the limited time that is available
at my disposal, I shall refrain from
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making any general observations
about our foreign policy gnd confine
mysely to only certain areas.

West Asia continues to be a region
of acute crisis and dangerous conflicts..
The recognition of the inalienable
right’ 6f the Palestinian people, in-
cluding the right to form their own
State is the core of the Middle-East
crisis. Indeed, Israel in its intrasi-
gence, gangesterism,  international
hooliganism and aggression has sur-
passed all limits. It is most unfortun-
ate that in defiance of world opinion,
Israel annexed Jerusalem and Golan
Heights. It had the audacity to sttack
and destroy the Iragi nuclear jinstal-
lations., It launched a major aeriel
attack on Sgulbern IL.ebanon gnd the
attack was on PILLO Headquarters.
Isreal is continuousy destroying
houses, demolishing villages and for-
cibly uprooting  and deporting the
Arab people, 1t has let looose g rein
of tferror in occupied Arap lerritory.
There is repression of the Arabs, ruth-
less suppression is there. It had even
the audacity to try to liquidate physi-
cally major Palestinian nationalist
leaders. No words can suffice to dep-
lore and condemn this particular atti-
tude of Israel. Indeed. our Minister
for Foreign Affairs has been zlive to
this mnarticular problem. There were
prompt reactions from our Govern-
ment on all these occasions. How-
ever, I have risen specially to em-
phasise that there is need now for
greater and fuller sanctions against
Israel. The non-aligned countries met
in New Delhi some time back, They
called for severence of all ties with
Israel. Then the United Nations
General Assembly in its February
1982 Resolution was constrained to re-
mark that Israel is a country which
does not love freedom and peace. It
called for a total isoation of Israel I
must congratulate our Government
that they were one of the co-sponsors
of this particular Resolution. But it
is painful to find that while we were
co-sponsors of the Resolution in the
United Nations, calling for total isola-
tion of Israel and severance of ties



